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the Delhi High Court referred to above and
the appeal is pending before the Supreme
Court. On an application by Government,
the Supreme Court have also stayed ihe
operation of the judgment of the Delhi High
Coust in that case.  Pending the decision of
the Supreme Court on the appeal, no
further action is proposed to bs taken in the
matter.

Payment of 7 per cent Commission by
Air-India to Travel Ageats

*]227. SHRI LOBO PRABHU : Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) the reason why Air India pays a
commission of 7 per cent to the Travel
Agents when it has its own staff for sales-
manship and can also use the Indian Air-
lines more as Agents ;

(b) what are the comparable rates paid
in other countries ; end

(c) wbat was the total commission paid
last year to the Travel Agencies and what
percentage of the tickets did it cover ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) It is an accepted practice with all
international air-lines to appoint JATA
approved travel agents as their sales agents.
Indian Airlines are Air-India’s sales agents
for the whole of India except Bombay, Cal-
cutta, Delhi and Madras.

(b) The standard raie of agency com-
mission for sale of international passenger
transporiation is 7% of the applicable rates,
The 1ates ‘of commission payable to travel
agents arc governed by JATA.

(c) Approximately Rs. 1 crore were paid
to travel agents as commission. Roughly
359, of Air-India’s passenger revenue
throughout its system during March, 1968
to April, 1969 was earned through travel
agents.

Modern Methods of Riot Control

#1228 SHRI G. VISWANATHAN :
THRI BRIJ RAJ SINGA :
Will the Minister of HOME AFFAIRS
be pleased to state :
(a) whether any study is proposed to be
conducted regarding modern methods of riot
coptrol ; and
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(b} if so, the outlines thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and (b).
The subjest of crowd control has been under
study/examination from time to time since
1955. This study roughly covers the follow-
ing items :_

(1) Pridciples governing the use of
force for dispersal of unruly
crowds ;

(2) Protective gear for Police ;

(3) Anticipatory preventive action ;

(4) Intensive training of police in crowd
control techniques ;

(5} Equipping the police with teas smoke
and wireless equipment ;

(6) Development of crowd
equipment.

These aspects are continuously being
studied by the various orgamisations under
the Ministry of Home Affairs dealing with
police matters and wherever necessary
specialist teams are formed to study, conduct
research and experiments on these several
aspects, with the main object of effective
and prompt control of riots with the mini-
mum of force.
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Indiscipline by Studeats

*1230. SHRI HEM BARUA :
SHRI RAM AVTAR
SHARMA :
SHRI SHIV KUMAR
SHASTRI :

Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether it is a fact that Goveroment
have analysed and evaluated the causes of
indiscipline by students, particularly in the
ex:mination halls ; and

(b} if 53, whether the Government have
evolved any ways and mears towards the
soiution of the problems that confront our
students at present ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K.R. V.
RAOQ) : ia) Causes of students’ indiscipline
have been examined by the Education Com-
mission under the Chairmanship of Dr.
Kothari in the report published in 1966, The
following cavses of students’ indiscipline have
heen identified by the Commiesion :

(i) Uncertain‘y facing ¢ducated young
men ;

(i) Mecbapical and  umsatisfactory
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nature o' many curricular pro-
erammes ;
(iii) Tnadeyuate facilities for teaching
and learning in many institutions ;
(iv) Poor student-tea-her contact ;
(v) Inefficiency and iack of scholarship
on the part of 1:any teachers |
(v} Failure of teache s to interest them-
selves in the :tudents’ problems ;
(vii) Ab of imag and tact
combined with firmne:s on the part
of heads of institutions ;
Attempts by political parties to
interfere in academic work ;
Prevalence of factions
teachers ; »nd
Tmpact of the conditions of public
lite in the country, the falling
standards of discipline among the
adults and weakeniong of civic con-
sciousness and inlegrity.
ib) Though some of the remedies for
students’ unrest go beyond the education
system, Governmen! believe that removal of
educational deficiencies and setting up of
adequate consultative and administrative
machinery could go a lng way in solving
the problem of students’ unrest and indisci-
pline.

(viii)

(ix) among

(=

Exhibition by MNational book Trust
Lenin Centenary Celebration

7365. SHRI BABLURAO PATEL: Will
the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) the cost of the proposed exhibition
which is being organised by the National
Book Trust in cooperation with his Ministry
in connection with the Lenin Centenary
celebrations in India ;

b} the places where the exhibitions will
be shown and the duration of exhibition at
each place ; and

ic) whether Indians could have done
without the Lenin Centenary celebrations as
they have already witsessed the Gandhi
Centenary and the Gandhi Centenary
celebrations recently ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR, V. K. R. V,
RAO) : (a) A provision of Rs. 30710’ has
been made for the purpose,





